336 Special [RATYA SABHA] Mention

MR. DEPUTY CHAIRMAN: Shri Mansukh I.. Mandaviya is not present;
Shri C.M. Ramesh, not laying on the Table; Shri Ram Vilas Paswan is not there.

Demand to withdraw the decision of closing of regional office of Coal India Ltd.

in Patna
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MR. DEPUTY CHAIRMAN: Shri Parshottam Khodabhai Rupala has not laid.

Demand to address the plight of Buddhist community of Zanskar suffering from

discrimination meted out by the Police and administration

SHRI TARUN VIJAY (Uttarakhand): Sir, recently, Buddhists in Zanskar were
subjected to a tyrannical assault. Some anti-social communal elements beat up the
Buddhists, entered their houses, ransacked dozens of them and dragged innocent

women, children and monks out of their houses in Padum and the adjoining areas in
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the last week of July (21st to 25th). Restaurants, hotels and shops were damaged
and a huge prayer wheel was irreparably damaged by the violent mob. When the
local Buddhist people protested against this sacrilege, police resorted to lathi-
charge and fired upon the peaceful demonstrators causing injury to a Buddhist

youth who has been evacuated to Kargil instantly.

All this seems to be a well-planned strategy of the anti-social clements to
wipe out Buddhists from their soil like the mass exodus of Hindu Pandits and

Christians from the Valley in the past.

The Tadakh Buddhist Association has demanded a high-level probe by the
Ministry of Home Affairs, which I support.

In the light of the above unfortunate situation, the Central Government must
intervene in the matter forthwith before it gets out of control and engulfs the whole

of Ladakh region.

MR. DEPUTY CHAIRMAN: Now, we shall take up further consideration of

the Companies Bill, moved by Shri Sachin Pilot. ...(Interruptions)...
The House is adjourned for fifteen minutes.
The House then adjourned at twelve minutes past twelve of the clock.
The House re-assembled at twenty-seven minutes past twelve of the clock,

[MR. DEPUTY CHAIRMAN in the Chair.]

RE. CONTRADICTING OFFICIAL STATEMENTS ON AMBUSH IN
POONCH SECTOR (Contd.)

SHRI M. VENKAIAH NAIDU (Karnataka): Sir, I have a request for you;
please don’t take this as a casual issue. This is a matter concerning the entire
country. There is no question of politics in this. I request the hon. Defence Minister
to clarify the situation, what compelled the Government to change the stand after
the Army’s press statement. The second statement says, “This statement supersedes
the earlier one.” I am told the Defence Ministry is telling outside that there is no
difference between the two statements. If there is no difference, then, why should

this clarification come from the Ministry, and how does it supersede the earlier one?



